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M e n *  for Stoice-fate-cum Bridff* 
iytfMi Elmar Kblrori

1883. SHRI BHOGENDRA JHA: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
refer to the reply given to Unstarred 
Question No. 2768 on the 2nd De­
cember, 1974 and state:

(a) whether the schemes for Sluice- 
gate-cum bridge across river Khirori 
between Hariharpur and Kaligaon 
villages and near Mmjaitha in Dar- 
bhanga District of Bihar have since 
been finalised or are being finalised; 
and

(b) what is the estimated expendi­
ture to be incurred on each of the 
above two schemes?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH); la) and (b). In reply to 
Unstarred Question No. 3768 answered 
in the Lok Sabha on 28-8-1974 on the 
same subject, it was stated as 
toJlows:

"The State Government of Bihar 
have reported that further dis­
charge data is required to be col­
lected during the next two years 
for the formulation of the scheme”

Therefore the quesetion of prepata- 
tion and finalisation of the scheme 
does not arise at present.
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Cmplemen tation of Scheme Under 
Small Fanners Development Agencies 
and Marginal Farmer’s Agricultural

Labourers ia Various States

1885. SHRI TUNA ORAON:
SHRI S. N. SINGH DEO:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) how many districts in West 
Bengal, Bihar, Assam, Tripura, Naga­
land, Onssa, Meghalaya, Manipur, 
Arun&chal Pradesh and Mizoram have 
been included for the implementation 
of the scheme under Small Farmer’s 
Development Agencies (SFDA) and 
Marginal Farmer’s Agricultural La­
bourers (MFAL);

(b) the progress made by these 
agencies to ameliorate the lot of small 
and marginal farmers in these States; 
and

(c) the amount spent by these agen­
cies state-wise and district-wise and 
project wise?




